
, GOVERN-MENT OF RAJASTHAN

LAW & LECAL AFFA]RS DEPARTMENT

No.F.1(1)Nyay/2021 Jaipur, Dated:- z6's'' rl

NOTIFICATION

ln partial rnodification of the earlier notifrcation No. F. I (2)Nyayl20 I 6 dated

08,08.2018, in exercise of the powers confened by sub-section (1) and (2) of section 3

of the Commercial Courts Act, 2015 (Act No:4 of 2016), the State Govemment, in

consultation with the Rajasthan High Court constitutes .04 Commercial Courts

(District Judge ievel) as under:- :

S,N

All the districts falling
Bikaner Division.
As decided by the Rajasthan
Hi Court.

Cominercial Court, Alwar

ln

warJ

Bhilwara, Rajsamand
h districts. ,chi

*'
(Vinod Kumar Bharwani)

Principal Secretary to the Goyemment

&.

Note: The nomenclature of the existing Commercial Court, Jodhpur is changed'-as

Commercial Coun No. l. Jodhpur having jurisdiction of all the districts falling in

Jodhpur Division.

I By Order of H,E. the Govemor

JurisdictionName of Court

Comrnercial
Bikaner

of

Court, Bikaner

Place
srttrn

Commercial Court, No. 2, Jodhpur2

Jodh ur
Alwar; , Jhunjhunu,
Dholpur; Karauli.

Bharatpur,
&. Sawai

Ma districts:
BhilwaraCourt,

RAJASTHAflI HIGH COURT JODHPUR

No. Gen./il/o9 lzLl \) t\ 2_ oate:..!.!../.6...lzozt
Copy forwarded to the following for information

and necessa ry a ctio n:-
L. All Registrars, Rajasthan High Court, Jodhpur/ Jaipur Bench.
2. The Concerned District & Sessions Judges.
3. The Concerned Chief Judicial Magistrates.
4. The Conce rned Courts.
5. A.O.J. Confidential/ RJS Estt./ SC Estt/ Statistics/ Budget/

Building, Rajasthan High Court, Jodhpur
6. A.O.J. Computer Cell (for uploading the same on high court

website), Rajasthan High Court, Jodhpur. . ) ,,. r,
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RAJASTHAN HIGH COURT JODHPUR
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Copy forwarded to the following for information

and necessa ry actio n:-

1. All Registrars, Rajasthan High Court, Jodhpur/ Jaipur Bench'

2. The Concerned District & Sessions Judges.

3. The Concerned Chief Judicial Magistrates.

4. The Concerned Courts.

5. A.O.J. Confidential/ RJS Estt'/ SC Estt/ Statistics/ Budget/

Building, Rajasthan High Court, Jodhpur

6. A.O.J. Computer Cell (for uploading the same on high court

website), Rajasthan High Court, Jodhpur.
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1. All Registrars, Rajasthan High Court, Jodhpur/ Jaipur Bench.
2, The Concerned District & Sessions Judges.
3. The Concerned Chief Judicial Magistrates.
4. The Concerned Courts.
5. A.O.J. Confidential/ RJS Estt./ SC Estt/ Statistics/ Budget/

Building, Rajasthan High Court, Jodhpur
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